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qEF TREgH i ST A

e faeett, 10 TS, 2026

FT.3M. 3786(3).— Fral T TLHIT A, T TSIANT ATTHIH, 1956 (1956 FT 48) (e =aH o+
THTA I<F ATSTHAT gl TAT §) T 1T 3F T ITLTT (1) F T ST AT TS AT TLHL & T2 TagA
T TSN FATAT T ATLAAT H&AT F1.377. 1280(E) ara 11/03/2026, ST AT % TSI, FATETI,
AT |, @ve 3, IUEE (i) T T ¥ T2 =fF, FTET I[Tq T o saedt forel & NH-168G & .41, 104.4
H .71.129.775 TF & @UE IT 2 TATSIT & (HHT, LA, Te T TATAT & (o0 I ATSg=ar &
SUTag AT 7 At g &1 oot 37 % sra smerr iy =oor i oft ;

ST ITH ATERLAAT 7 AL 3Ih ATTHAH T G 3F Al ITLTT (3) o el arira 25.03.2026 Fr
"Z ITTE AT TOSAT" i< "fa=q ATERT" I T | WRTTOTa o 1T o ;

STeTeh FETH TTTERTT 1 &7 3T % dgd Ta< AT 94 g% &, o 9% fo=me 3 = & i saer

I = T R fBFar T,

5251 GI1/2026 1)
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A FqeAH ITTARTE 7 3 ATATHIH T 97T 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AT
fe & e;

A AT, Feald TLHIT, TETH TR T I TS TTH &1 AT I AT I AT =aH 6T gT 39
T ITLTT (1) BT T& ATRAT T TN Fd U, T TTTUT FIAT ¢ 196 Sh SAJAT § (AT I FT [di<h
AT & o0 379 3T ST =110

ST T, e LT, Sh ATATHAH AT 7T 3T AT ST (2) F SATHLOT § T HIUT FAT § o

TH ATAGEAT o TSI § TR T, I AqqAT | A qff ot fAeet & 4 grae areafeas s 9
Fea T g § Afgd gr Srus |

AT
ST TS & saed! 5 #§ NH-168G % . /1. 104.4 & 13.¥1.129.775 % o0 TS &t ST AT
AT Figd STqaT §eAT Uad [Hawo
TS T ATH: oA T 7 AT SIEeAt
#HA® gaguraet || g w IR || i i i || g # s || qeernht Raes =teat
T (BFAT H) T A
1 2 3 4 5 6
ATH BT A et
UEKEIK LA R SIS EGIED)
1 744090 -1 BEl T TfieeaT 0.0075|[@¥ret srsfiem srfae
wAte UET 14 T
2 744/UT H-1 BEil GG ET R 0.0075|[s<=T frtergaT™
wAte U 15 SIEIKIES
3 74400 -1 [GEL GIGRSETa RS 0.0075|[FTHIY eTRETaT
wAie U 16 FiAATA
4 74400 -1 GE i T 0.0075|[7e ZETE STHLHTT
wAte UETr 17
5 744090 -1 GEL i T 0.0075|[Te FLLTHATE ATHAATS
wAte UET 18
6 74407 -1 BREL AT e 0.0075|[TATE AT gHaATS
wie U 19 AT gUR @HET
7 744090 -1 BEl T T 0.0075||F=TaT =rorrae
T ie U 20 HHITATE
8 74400 -1 EEl T Tt 0.0075|[F=ET EfRTad FaTaTd
et AT 21
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9 744090 91-1 T Tfieeae 0.0003|[=Ta=T FrEeta T f&as
Tl U 22 g
10 744090 -1 T TR 0.0052||[7e=r Hoffae TTHSHTS
Tt U 47
11 744090 -1 T TfieeaT 0.0075|[7e=r fa=re=
TAte UET 48 TAHEATS
12 744090 -1 T TR 0.0075||[7e=t A==
At AT 49 kRIS
13 744090 -1 GG IE TS 0.0075|[FemaaT HiHaga™
TAte UE 50 EIECIES
14 744070 -1 T TfieheaY 0.0076|[FTeaT Mdagar
Tie U 51 EIEGIEY
15 744090 -1 T T e 0.2298|[TrE grfete
ENETE
16 744/UT/dT1 v e T TfieeaT 0.0068||FHTHT sra«Ts
TIUE-13 TEATTATE
17 964 UIET kS 0.9071 ||t HIHSTHTE
THSITATS, Ted AT
EREIEIERECCIPE)
QTS |, TS T
T e 7o
IEREERIEEE L IF
O gAALHTT
SrqaTs, a2 s
T AAH AT FAATS
g SrreraTS
TS, 0o AT
TAATE, AT ATH
T TRITA
IS TS, e guiee
AESTATS |, 9o
ATATATE TIHSTATS

AT ATTF T I9[a
WEATAATE , T
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IREIEERLEIGE I EC]
CRIEEEUEICEIEN
T ATHAATE
TEATTATS AT STH
T AeHTIT THOTATS
T ATATATS THITATS
T STATTATS

TS TATS, ST,

18 997 BEl LD IETa kS 0.0735||[TeeT Tasl TATH S
a2 HTAS(ATS
ATATATS

Total 1.3128

[®1.9. GJ/P/V/14/09/2022/3D1]
g sHiET, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3786(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1280(E) Dated:11/03/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH-168G in
the stretch of land from Km. 104.4 to Km. 129.775 in the district of ARVALLI in the state of GUJARAT

And whereas the substance of the said notification has been published in both "The Times of India" and "Divya
Bhaskar" both dated 25.03.2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-168G in the stretch of
land from Km. 104.4 to Km. 129.775 in the district of ARVALLI in the state of GUJARAT

State: GUJARAT |IDistrict: ARVALLI
SL No. |[|Survey/Plot Number|| Type of Land Nature of Area Name of Land
Land (in Hectares)|| Owner/Interested
Person
[ 1 2 [T R 5 | 6
[Taluk: Bhiloda
|Village: Bhiloda (CT)
1 744/NA P-1 PLOT  ||Private Non Agriculture 0.0075(|kharadi Jayashreeben
NO 14 Anil Kumar
2 744/NA P-1 PLOT  |[Private Non Agriculture 0.0075|[Baranda Girishkumar
NO 15 Jivabhai
3 744/NA P-1 PLOT  ||Private Non Agriculture 0.0075||Damor Shardaben
NO 16 Kantilal
4 744/NA P-1 PLOT  ||Private Non Agriculture 0.0075|[Patel Hansaben
NO 17 Uttemkumar
5 744/NA P-1 PLOT  ||Private Non Agriculture 0.0075|[Patel Nareshbhai
NO 18 Shamalbhai
6 744/NA P-1 PLOT  ||Private Non Agriculture 0.0075|[Parmar Geetaben
NO 19 Harshadbhai Parmar
Harshad khemchand
7 744/NA P-1 PLOT  ||Private Non Agriculture 0.0075|[Ninama Veenaben
NO 20 Mukeshbhai
8 744/NA P-1 PLOT  ||Private Non Agriculture 0.0075|[Bodar Indiraben
NO 21 Kanaiyalal
9 744/NA P-1 PLOT  ||Private Non Agriculture 0.0003|[Chavda Komalben
NO 22 Vijay Singh
10 744/NA P-1 PLOT  ||Private Non Agriculture 0.0052|[Patel Maniben
NO 47 Ramjibhai
11 744/NA P-1 PLOT  ||Private Non Agriculture 0.0075|[Patel Vilasben
NO 48 Hasmukhbhai
12 744/NA P-1 PLOT  ||Private Non Agriculture 0.0075|[Patel Vilasben
NO 49 Hasmukhbhai
13 744/NA P-1 PLOT  ||Private Non Agriculture 0.0075|[Kalasava
NO 50 Nirmitkumar
babubhai
14 744/NA P-1 PLOT  ||Private Non Agriculture 0.0076|[Kalasava
NO 51 Nirmitkumar
babubhai
15 744/NA P-1 PLOT  ||Private Non Agriculture 0.2298||Road Margin
NO ROAD MARGIN
16 744/NA/P1-PLOT Private Non Agriculture 0.0068|(Ninama Amritbhai
NUM-13 Vechatbhai
17 964 Private Agriculture 0.9071||Patel Somjibhai
Prabhujibhai,Patel
Manubhai
Prabhujibhai,Patel
Nathibhein Jitubhai
Vs Wife,Patel
Bhumibabhen
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Jitubhai ,Patel
Vipulkumar Jitubhai
,Patel Dhavalkumar
Jitubhai, Wife of Patel
Alakhiben Manubhai
,Patel Jigneshbhai
Manubhai,Patel
Binaben Manubhai,
Si.wife of Patel
Gangaben
Somjibhai,Patel
Harshaben Somjibhai
, Patel Bhaveshbhai
Somjibhai ,Si.wife of
Patel Ijuben
Bhagwanbhai , Patel
Nitaben
Bhagwanbhai ,Patel
Deepaben
Bhagwanbhai , Patel
Amitbhai
Bhagwanbhai ,Si.wife
of Patel Laxmiben
Ramanbhai , Patel
Ashwinbhai
Ramanbhai ,Patel
Hemantbhai
Ramanbhai , Patel
Bhagwanbhai
Prabhujibhai Jate,

997 Private Agriculture 0.0735||Patel Bhavji Dalabhai
,Patel Savjibhai
Nathabhai

Total|| 1.3128)|| |

[F.No. GJ/P/V/14/09/2022/3D1]
SHAIKH AMINKHAN, Director
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